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1 2 3 4 5 6 7

Orissa 95 38 1 14 34 1 10  33

Punjab 38 19 58 24 62 14

Rajasthan 214 182 513 21 1 392 82

Sikkim 5 - 5 1 10
Tamil Nadu 180 58 195 85 206 99

Tripura 8 1 11 2 10 1
Uttar Pradesh 970 500 1071 499 1009 475

West Bengal 179 53 177 97 1 18 60

Andaman and Nicobar 11 5 3 2
Chandigarh  23 7 17 9 24 9
Delhi 479 208 553 298 565 254
Daman . . . . . .

Dadra and Nagar Haveli . . . . . .
Lakshdv&eep 1 1
Pondicherry 2 * 5 2

[English]

Procurement of Wheat

1755 DR T S U B B A R A M I REDDY W ill  the 
Minister ot FOOD be pleased to state

(a) whether the procurement target for wheat set up 
by the Government has been severely upset with trends 
showing a decline of 20 percent in procurement during 
the current rabi season;

(b) if so. whether the Government were confident of 
getting the target of 13 million tonnes.

(c) if so the main reasons for the shortfall and

(d) the extent to which the shortfall of wheat has 
been reported from the States so far9

THE MINISTER OF FOOD AND MINISTER OF CIVIL 
S U P P L IE S  C O N S U M E R  A F F A IR S  AND  P U B L IC  
DISTRIBUTION (SHRI DEVENDRA PRASAD YADAV)
(a) to id) Since procurement of wheat for Central F'ool 
under minimum support scheme is totally on a volun ary 
basis no targets in this legard are fixed by the Ministry

A quantity of 81 35 lakh tonnes of wheat has been 
p ro c u re d  upto 1 7 1 996 du r ing  the c u rre n t  Rabi 
Marketing season 1996-97 as compared with 122 05 
lakh tonnes procured during the corresponding period 
last season

The procurement of wheat declined mainly due to 
the following factors

(i) Lesser production and lesser arrival of wheat 
m the m arke t in crop year 1995-96  as 
compared to 1994-95

(ii) Purchase of 10% of the market arrivals of 
wheat by the trade as compared with only 
6% in the previous season.

Proposal to Double Al Fleet

1756 SHRI BANWARI LAL PUROHIT 
SHRI SURESH KALMADI

Will the Minister of CIVIL AVIATION be pleased to 
state

(a) whether the Air India propose to double its fleet 
in the next few years;

(b) if so. the details of the plans;

(c) whether it is a fact that Air India plans to meet 
its entire fund requirement for fleet expansion through 
external commercia l borrowings: and

(d) if so, the details thereof9

THE MINISTER OF CIVIL AVIATION AND MINISTR 
OF INFORMATION AND BROADCASTING (SHRI C M 
IBRAHIM) (a) to (d). Air India plans to continue the 
renewal and expansion of its fleet of aircraft during the 
ninth plan period To meet the requirements of funds for 
growth Air India will undertake capital restructuring at 
an appropria te  stage Some funds will be arranged 
through external commercia l borrowings also

Delhi-Silchar Flight

1757 SHRI SONTOSH MOHAN DEV Will the 
Minister of CIVIL AVIATION be pleased to state

(a) whether Indian Airlines is operating a daily flight 
between Delhi and Silchar;

(b) if not. the reasons therefor

(c) whether there is any proposal to start a daily 
flight between these cities, and

(d) if so, the details thereof?
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THE MINISTER OF CIVIL AVIATION AND MINISTR 
OF INFORMATION AND BROADCASTING (SHRI C M 
IBRAHIM) : (a) No, Sir.

(b) T he re  is in a d e q u a te  p a s s e n g e r  d e m a n d  
between Delhi and Silchar to warrant the introduction 
ot a daily flight on this sector

(c) No. Sir.

(d) Does not arise

[English]

Public Distribution System

1758 SHRI PANKAJ CHOWDHARY 
SHRI SATYA DEO SINGH 
SHRI RAJENDRA AGNIHOTRI

Will the Minister of CIVIL SUPPLIES CONSUMER 
AFFAIRS AND PUBLIC DISTRIBUTION be pleased to 
state

(a) w h e th e r  the re  is any p ro p o sa l  under the
consideration of the Government regarding exclusion of 
Income Tax payers from the public distribution system

(b) if so, the salient features thereof;

(c) whether the Government have received any 
memoranda or complaints in this regard.

(d) if so. the details thereof, and

(e) if so the steps proposed to be taken by the
Government to remedy the situation9

THE MINISTER OF FOOD AND MINISTER OF CIVIL 
S U P P L IE S . C O N S U M E R  A FFA IR S  AND PU B LIC  
DISTRIBUTION (SHRI DEVENDRA PRASAD YADAV)
(a) to (e) The Government proposes to streamline the 
Public Distribution System (PDS) with its focus on the 
poor The details are being worked out in consultation 
with the States/UTs and in the light of views that may 
be received on the subject

[English]

Labour Courts in Assam

1759 DR A RU N  K U M AR  SAR M A  W ill  the 
Minister of LABOUR be pleased to state

(a) the number of Labour Courts with their locations 
functioning in Assam,

(b) whether the Government propose to set up such 
courts in every district of the State in view of the huge 
labour force in the State and

(c) if so the details thereof9

THE M IN IS T E R  OF LA BO U R  (SHRI M 
ARUNACHALAM) (a) As per the information received 
from the Government of Assam there are two Labour 
Courts  one each at G uw ahati  and D ibrugarh  are 
functioning in th f  State of Assam

(b) No, Sir.

(c) Does not arise

Meeting of Trade Unions with P.M.

1760. SHRI CHITTA BASU Will the Minister of 
LABOUR be pleased to state

(a) whether representatives of various Trade Unions 
in the country met the Prime Minister recently;

(b) if so the outcome of the meeting and

(c) the Governments reaction thereto9

THE M IN IS T E R  OF L A B O U R  (S H R I M 
ARUNACHALAM) (a) to (c) The Prime Minister met 
representatives of the Central Trade Union Organisations 
on 24th June. 1996 to hear the views of the Trade 
Unions on matters concerning the workers such as (i) 
labour protection and social security for agricu ltura l 
labour, (ii) Uniform minimum wage, (iii) recognition of 
trade unions based on secrat ballot, (iv) elimination of 
child labour, (v) amendments to Industrial Disputes and 
Trade Union Acts etc The trade union leaders stressed 
the  need  fo r c re a t in g  a p ro p e r  and c o n g e n ia l  
atmosphere for maintaining industrial harmony in the 
country. They laid emphasis on taking measures for 
p ro te c t io n  and g e n e ra t io n  of e m p lo y m e n t  and 
employment benefits, review of the functioning of BIFR: 
revival of NTC mills; com prehens ive  leg is la t ion  for 
ag r icu l tu ra l  w o rke rs , c o m p re h en s ive  m easu res  for 
elimination of child labour etc The suggestions made 
by the Trade Union Leaders have been noted and steps 
have been taken for more effective en fo rcem ent of 
labour welfare measures, for intensification of labour 
i n s p e c t io n s  and s t re n g th e n in g  of the  ' la b o u r  
enforcement machinery

Revision of Scheme for Foreign Tourists

1761 SHRI JAGAT VIR SINGH DRONA Will the 
Minister of TOURISM be pleased to state

(a) w hether it is a fact that the Governm ent is 
planning to revise the scheme for foreign tourists.

(b) if so the details thereof

(c) the highlights of the proposed scheme, and

(d) the fo re ign  e x c h a n g e  l ike ly  to be ea rned  
the re from 9

THE MINISTER OF PARLIAMENTARY AFFAIRS 
AND MINISTER OF TOURISM (SHRi SRIKANTA JENA^
(a) to (d) With a view to attracting foreign tourists to 
India, the Department of Tourism adopts an overseas 
marketing strategy which is aimed at bringing maximum 
number of foreign tourists to the country This is done 
by way of iden t i fy ing  th rus t m arke ts  as a lso  new 
segments

The marketing strategy is flexible and takes into 
account changes taking place in the market situation


